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and whom not to call. That is my
difficulty, Shri Samar Guha thinks his
question is important, He always puts
very important questions, but what
about others ? ‘That is my difficulty.
The next question has been tabled by
18 Members; I have already counted it.
How can I eliminate anybody? If I
call one, T cannot deny the others; let
us go to the next question now, We
can have a discussion on the approach
to the Plan. It will be more useful. You
can certainly make some useful sugges-
tions there.

ot v w7y =%AT : Feqe WEIRT, AT
FOAW & | qH FAT I g8 T
FFE | ATT A FHT T O T THAT
& 7

MR. SPEAKER : Yours was clubbed
with somebody else’s question; other-
wise you would not have got the
chance. It would not have been reach-
cd but for the fact that it was clubbed.

ot X7 J7x qA : q@ gER WAW #
HTHAT AT § A 1T T TR OF A7
feegmA #1 oMo 3] § A TW 98F
W&\ TG AT W T LA TR L
O é [ EE TR ER TR (W)
R T¥ qed FT TG &
Ao & AT O AL N & av S
FT =TI qTC AT 3 & AW T
(=aaT™)
F AR FE@IE @ a@ 9 gW A
FRarqAg fFwr § 7 e &
g #) A9 oF g7 3 E

MR. SPEAKER : Will you kindly sit
down now? Your question had been
clubbed with the other question. I
have been following this procedure for
the past two years, I know Shri Prem
Chand Verma is an important Mem-
ber, and therefore he thinks that his
question should be answered now, and
he must be given special privilege. If
1 had not clubbed it with the other ques-
tion, he would not have got the chance,

and his question would not have been
reached. I have given him the privilege
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of clubbing his question out of the way
and out of turn, He thinks he is a very
important Member, as some Opposition
Member; I will tell you, you are no
better than they; you are an hon. Mem-
ber like them; and you are no better.

ot ofe ww : sy wEEE, 99 R
ST 7T AL #

MR, SPEAKER : He has got his own
procedure ! Next question.

KIDNAPPING OF ARMY OFFICERS BY
UNDERGROUND NAGAS

-+

*213. SHRI B. K. DASCHOW-

DHURY :
SHRI D. AMAT :
SHRI SRINIBAS MISRA :
SHRI BAL RAJ MADHOK :
SHRI G, C. NAIK :
SHRI R. R. SINGH DEO :

SHRI S. P. RAMAMOOR-
THY :

SHRI VISHWA NATH PAN-
DEY :

SHR] V. NARASIMHA RAO:
SHRI K. LAKKAPPA :

SHRI OM PRAKASH
TYAGI :

SHRI SHIV KUMAR SHAS-
TRI :

SHRI VALMIKI CHOU-
DHARY :

SHRI D. N. DEB :

SHRI =~ RAMACHANDRA
VEERAPPA :

SHRIMATI JYOTSNA CHAN-
DA :

SHRIMATI SUSHILA ROH-
ATGI :

SHRT BHOLA NATH MAS-
TER :

Will the Minister of EXTERNAL

AFFAIRS be pleased to state :

(a) whether it is a fact that three
Officers of the Indian Security Force
were kidnapped by the underground
Nagas during September, 1968;
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(b) if so, the whereabouts of these
officers and the circumstances under
which they were kidnapped; and

(c) whether the Naga hostiles have
denied such kidnapping ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRT SURENDRA PAL SINGH) :
(a) to (c). On the 8th September,
1968, one Captain and two Junior Com-
missioned Officers of the Army visited
Rungazumi area. 32 Kilometres east of
Kohima to look out for China-returncd
gangs who had violated the Agreement
on Suspension of Operations. They
were  expected to return the same
evening or the foHowing morning. As
they did not return it was suspected that
the party had been waylaid by the
Underground. Search parties were sent
out immediately. To secure their re-
lease, operations were launched on the
12th September, 1968 to search the
camp where they were believed to have
been kept. The Underground withdrew
to the jungle after an cxchange of fire
and the camp was occupicd by our
Security Forces. The surrounding area
was combed but the missing persons
were not found. At the same time the
Pecace Obscrvers’ Group were approach-
ed. On the 15th October, 1968 the
Underground gave their own version of
everts to the Peace Observers’ Group
alleging that these officers were noticed
in the underground camp and were ask-
ed to halt. On their refusal, they werc
fired upon and killed. On information
‘from the local villagers, their dead
bodies, covered with leaves, were rc-
covered by our Security Forces on the
30th October, 1968 and were cremated
with military honours on the 3rd Nov-
ember, 1968.

SHRI B. K. DASCHOWDHURY :
Here is an instance of what has been
going on inside the territory of Naga-
land. This is not the first time that our
security men, our nationals and medical
men have been kidnapped and killed by
the underground Naga rebels. Very re-
cently we have seen another press re-
port .published 'in Hindustan Times that
on 11th November, under the president-
ship of Chumbemo Mary, a state of
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emergency has been declared in the
territory of Nagaland under the Govern-
ment known as the Federal Government.
the army has been called and they have
been put on the alert. This is the situa-
tion now. May I know specifically from
Government how long our nationals
will be sacrificed at the hands of the
underground Naga rebels ? May T know
whether the Government is prepared to
give a strong direction for military or
police action in the territory of Naga-
land ?

SHRI SURENDRA PAL SINGH :
Whenever violations of the Agreement
take place, our sccurity forces always
take necessary action. The administra-
tion in the State has also been consider-
ably strengthencd. The State Govern-
ment always take necessary action to
carry on the administration as best as
possible.

SHRT B. K. DASCHOWDHURY:

* Though it is called cessation of firing

agreement, it is actually a cease-fire
agreement. In view of the fact that the
Federal Government has already been
cstablished by the underground Naga
rebels and is functioning there for a long
time, by continuing this cease-fire agree-
ment with this Government, is not our
Government just accepting the status of
the other Government, as if this is an
agreement between two high contract-
ing parties? Who knows in the imme-
diate future, this may go to the Inter-
national Court or some other inter-
national fortm and turn out to be an-
other intemational issue. So, I would
like to know from the hon. Minister
whether the Government will take firm
action and no further cessation of fire
agreement will be entered into with the
rebel Federal Government? Whatever
mistakes they have committed, let them
be rectified now and let a new chapter
this
matter. e

SHRI SURENDRA PAL SINGH :
This agteement is not a céase-fire agree-
ment. The proper name is Agreement
on Suspension of Operations. - We do

,not recogrise the socalled Federal Gov-

crnment of Nagaland. As far as we are
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concerned, there is only one Govern-
ment—the legally constituted Govern-
ment of Nagaland State,

o waT oW T QT
37
2

SHRI SURENDRA PAL SINGH :
The agreement for suspension of opera-

T fFa &

tions was entered into between the
Naga people and the Government of
India in order to bring about peacc in

Nagaland, so that the whole problem
can be settled peacefully and not
through forcc or usc of arms.

SHRI D. AMAT : May I know whe-
ther the extreme elements of under-
ground Nagas which are now having
control of the¢ movement, after the
assassination of the moderate leader,
Gen. Kaito, are responsible for the in-
creased incidence of kidnappimg and
other forms of violation of the cecasc-
firc agreement ?

SHR1I SURENDRA PAL SINGH :
There are a number of developments
taking place in Nagaland now-a-days
and the State Government and  the
Government of India are  keeping a
watch on thom.

SHR] BAL RAJ MADHOK : This
cold-blooded murder of three military
officers by the Naga rebels is a clear
indication of the mood or the temper of
the people. They seem to be itching
for a show down. And with the end of
the hostilities in Victnam it appears that
Communist China is now planning to
start a war by proxy with the help of
the Naga rebels, thousands of whom
are being trained in China. In view oi
this dcvelopment, I want to know clear-
ly whether the Government of India
wants to continuc the same policy which
it has pursued towards the Naga rebels
during the last twenty years, the result
of which is that with threc lakhs people
with a lawful government still working
with their collaboration, the rebels,
maybe two lakhs or three lakhs are
challenging the authority of the whole
country and the whole government, Will
this policy be continued or will there be
a basic change of policy and this will
be dealt with in the language which
they understand and this kind of nego-
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tiations and talks with them will be
stopped once and for all and there will
be no further cessation of hostilities with
them ? Secondly, the External Affairs
Ministry is dealing with a State within
the country which is itself an absurdity.
It is almost an insult to the country.
They themselves are creating conditions
and creating an impression all around
the world that Nagaland is not a part
of the country by dealing with the pro-
blem in the External Affairs Ministry.
May 1 know whether the Government
of India at lcast now will decide that
Nagaland will be dealt with by the
Home Ministry, and not thc External
Aflairs Ministry, and the Prime Minis-
ter will not cling to Naga hostilcs, as
her father used to do, the result of
which we are sccing today ?

SHRI SURENDRA PAL SINGH :
May ] takc the last question first? As
the hon, Member knows, the Nagaland
State  Government deals with all the
Ministries of the Government of India.
As regards the transfer of the subject to
the Home Ministry, this is not the pro-
per timc for it. This matter can be
considered later on.

SHR1 BAL RAJ MADHOK : What
is the proper time ? Kashmir was handl-
cd by the External Affairs Ministry and
the situation has come to this pass.
Now you are dealing with Nagaland.
That also will be handed over to the
Home Ministry when the whole thing is
gone.

SHRI HEM BARUA : On a precvious
occasion when this point was mooted on
the floor of the Housc, it was stated that
the Nagas have a lot of faith in our
Prime Minister, Nehru, and thercfore
they wanted to be governed by the Ex-
ternal Affairs Ministry, because he was
the head of that Ministry. Then, on a
second occasion, during Mr. Shastri’s
time, we werc told that the charge of
this subject will be handed over to the
Home Ministry. In spite of that, it con-
tinues under the External Affairs Minis-
try, which is an anomalous position.

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
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(SHRIMATI INDIRA GANDHI) : It
is our policy to strengthen the constitu-
tionally established government in Naga-
land. When I was asked this question,
I think during the last session of Parlia-
ment, 1 had said that we were in touch
with them. They do not think that it
will strengthen them or help them if
any chapge is made at this stage,

SHRI BAL RAJ MADHOK : Who
will decide whether they should be
handled by the External Affairs Minis-
try or the Home Ministry ? It is for
the Central Government to decide and
not for the people of Nagaland, because
it is not a foreign country, it is part of
India. It is not for them to decide; it
is for you to decide.

SHRIMATI INDIRA GANDHI:
For some reason, an agreement was
made with them. Had it not been made,
the position might have been different;
but an agrecment was made. Now, it is
certainly for the Central Government to
decide whether this is the time to make
a change. It is not as if we just do what
they say. But we have to take their
views into consideration. After conside-
ration of all aspects, we have decided
that this is not the proper time for it. ..
(interruptions)

SHR] BAL RAJ MADHOK : What
about my first question, whether therc
is any change in the basic policy ?

SHRIMATI INDIRA GANDHI ; I
think the hon. Member is aware of thc
position because he attended a meeting
that we had with the leaders of the
Opposition. Our stand is a very firm
onec. While we cannot say that the
situation is a very satisfactory one in all
respects, it has improved in some res-
pects. The State Government has been
strengthened. As | have said on many
previous occasions, one cannot make
declarations on the floor of the House
on what exactly the police are going
to do or the military are going to do.
1t is just not possible.

SHRI G. C. NAIK: May I know
whether recently a large number of
Chinese-trained Nagas re-entered Naga-
land from across the Indo-Burmese bor-
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der with arms and ammunitions for giv-
ing fillip to sabotage activities and whe-
ther such a move is seriously likely to
jeopardise the peaceful settlement of the
Naga problem ?

SHRI SURENDRA PAL SINGH :
We are awarc that a large group of
China-trained underground Nagas are
in Burma on the other side of our bor-
der, and are trying to enter Nagaland,
but our security forces are vigilant and
we are trying to prevent their cntry.

off Y TETW | FAT G AT
Tg IFIY § o g9 araiany & sasa
ann faEwY st wfem &1 #Awga aw
g E, argAr @ bAoA A W
ghame oY 577 ® & 491 3@ qFI
za afmfat Fraeft @ €7 39
1 ag oren g f wvaTe A 39 v
71 femons Fganfgat @ gaTdr AT
FT TAFTC KT A | FAT V(T AT
o TG fF g7 Sy oK F FE
W WY AT e A3 &0, W
& wfaam & sraaq &Y ®15 TIEHT
I W ET ASAT 8, IWNHRETE  ATNAT
FT BIE T EAHTL AL F AT FHAY

st §fr WY ¢ g o a7
TEEAAA IR

oft firw < et © snemer wERT,
FTET & AR § wifer oy &
T TF & TAA JAHA gU § 1T IH
&1 Ao A € fF agi & fasel s
Tt AT § AN ATTRY AT F AR AT
T R &~ FAT §I9 T
A FTTE T EA FAL AW § T HavAT
e ww faeg g3 s TG
F Sraer 9tear § R st s wg
qgraa g 5 smas F oy ik
wraaTfeat a6 A€ gk & A ;v Ay
AT =« HT AT Afq 7 afcad w05
Ffasmd?



25 Oral Answers

oft gl que fay :  snewer wEEy,
A gue g o § anfr Fgr ar
fragiatagag arga A gi &, aniy
T A e €, wfem qw we W
7 § 5 o % A A qrfes {1
Afg Vg, aFErFHIE 2

oft forr wwre wveky ¢ FrETE @

SHRIMATI JYOTSNA CHANDA :
Just now the Prime Minister has stated
that the Central Government will decidc
the time for handing over this charge
to the Home Ministry ? I want to know
from her whether this is the time to
hand over this charge to the Home
Ministry. That is also the demand of
the House.

SHRIMATI INDIRA GANDHI: 1
have answered this just now.

SHRIMATI SUSHILA ROHATGI :
In spite of the steps taken by the Gov-
ernment to strengthen the forces, people
are still kidnapped and murdered bru-
tally with impunity there. 1 would like
to know whether this is not an utter
violation of the agreement rcached for
the suspension of operations; if so, why
the Government is not taking strict ac-
tion against a handful of these rebel,
hostilc Nagas there who are responsible
not only for undermining the very law
and order therc but also for making a
mockery of our own Constitution.

SHRI SURENDRA PAL SINGH :

This was a violation of the agreement

reached with them and our security
forces did take adequate measures. They
raided the Camp and destroyed a part
of it. There was a brief encounter and

the Nagas left after a brief exchange of -

fire.

oY Wre Mg WY ey WERY
anvft gt # T a7 fF $B AT A g
ST & #7 I Fa1 f wew fafawee
™y A FL AT g A FE AT
z wifqw o 78 # ST 2 A w4 Ay
7 we gl fF g feepe & 7 ar
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AT, a1 T qULF FTHTC AT 4qT
gfafwar & 7 g@d A a7 & oot
arfwed M 0§ forwTe @AY U 4,
TR O G AT IR 7§ ! A
1 7% & ¥ AT & arg, ot dey awdE
q 3= amn fadfeat & s agRa
a1 forar o} o9 7 fegeam & et
ZITE, AT Y AW F Y K amwa
g & o1 fr fegrae & g
g | TA AT AT & IATF q=Y
LT § AT E |

oY gow am fag . AT wREm
F1 g1 /AT qE a1 f§ A anfeed
q17 T £ 7 foreTe @9 T 9 At fe
AT F19 & fom qu § a1 qg 1 oETT
# # aaen fzar war @ a3 st gaEy
QT ET T 9 | TRfFEREY & F 9T,
frar fiF 27 ag & spara €

AT T ¥ UF 17 9g FE) fE
qeafas few & ammeat & @
a9 T § WY gAY SAATHEH 21 @
FozAw AT/ A7 oEA o wgr iR
qadan g1 v E fmy e #
A T T T Afw F 0 g
ATSTHFA FAT A, IANT ZW MV F

qAATT AT FT GEAT AT T
1 fF Ay gTA H ATIAT T AT AT
srar ar ag wew fafaer & faeen
STgaT 4T | °g AT &g & R § AW
fafrezs @ famen wey 4, ot freft &
7Y Foreram =g @ Ffew gl fafaegy
F qar faar qr fr w47 a9g § fo qEw
fafreze & dfeT &Y 21 wwaY |

»ft WYerT ATT MET : HET greT ST
TFIR

MR. SPEAKER : Order, order.





